
OFFICE OF THE CHIEF JUDICIAL MAGISTRATE: EAST DISTRICT
KARKARDOOMA COURTS, DELHI

To

The Director General (Prison)
Central Jail. "fihar/Mandoli Jail, Rohini jail,
Delhi

Sub: Provision of linkage of Video Conferencing in forthcoming Summer Vacation 2025'
Sir,

Please note that in the forthcoming Summer Vacation-2025 w.e.f. 16-06-2025 to 25-95'
2025 (both days inclusive), the work of extension of Remand/Rehnurnai of UTPs shall be done
through Video Conferencing by the Duty Magistrate in East District, Karltardooma C0111’!
Complex, Delhi.

It is, therefore, requested to ensure that linkage of Video Conferencing in the forthcomiflg
Summer Vacation 2025, is" functioning in last District, Karkardooma Courts, Delhi for
extension of Remand /Rehnumai of U,"i‘BsT?f ' _’ 1

-Q's: H.,,» .

" \‘7"7~' 7"’ - __ . Rub a'Kun1
//5? $3 Ll Chiei Judici a]gistrate,( E)

A '1 B Q "L District, Karkar oma Court, Del i
NMS....../CIM./EAST/KKD/Delh_i _ Dated: os-us-2025
Copy for information to:- \', fie F
01 Ld. Registrar General, High I-Ioii?h@:.1.1§l 0_f,_Qelhi atNew Delhi.
02 Ld. Principal District 8: Sessions Judge (~FLe_a_d€iuarters,)/ West, Tis Hazari Courts, Delhi.
03 Ld. Principal District 8: Session Judges East/North EastlShahdara, Karkardooma Courts,

Delhi.
04 Ld. Principal District 8: Session Judge Patjiala House, New Delhi.
05 Ld. Principal District 8: Session Judges NorthfNorth West, Rohini, New Delhi.
06 Ld. District 8: Session Judge Dwarka, New Delhi
07 Ld. Principal District 8: Session Judges South/South East, Saket, New Delhi.
08 Ld. CMMs of all Districts Tis Hazari, Patiala House, Rohini, Dwarka, Saket, KKD Courts,

Delhi.
09 Ld. Secretary, DLSA East, Karkardooma Courts, Delhi.
10 Ld. Metropolitan Magistrates, East District, Karltardooma Courts, Delhi.
\y/‘Pile Incharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
12 The Incharge Computer Branch for uploading, Karltardoorna Courts, Delhi.
13 Superintendent Admn. and Care Taking Branch, Karltardooma Courts, Delhi.
14 Incharge Pool Car, Karkarcloorna Courts, Delhi.
15 Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi.
16 Chief Public Prosecutor, Karltardooma Courts, EastlNorth East, Delhi.
17 Secretary Shahdara Bar Association, Karltardooma Courts, Delhi.
18 Lock Up Incharge, Karkardoorna, Delhi.
19 Information Center, Karkardoorna Courts, Delhi.
20 Video Conference Room, Karkardooma Courts, Delhi.
21 For uploading on layers.
22 Office Order File.
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